FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruplcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

OR H NTION C H REDITOR O
HANI ='!'- A REA ORS P »
RELEVANT PARTICULARS

1. [Name of Corporate Debtor CHANDRABHAGA REALTORS PVT. LTD.
2.|Dale of Incorporation of Corporate Debtor _30th December 2015.

3, | Authority under which Corporate Deblor is | Registrar of Companies, Pune.

incorporated / registered

4. |Corporale Identity No. / Limited Liability |U45400PN2015PTC157741
\dentification No. of Corporate Debtor

5. | Address of the registered office and |S No.70/1, New Sangavi, Ganesh Nagar, Pune, Pune,
principal office (if any) of Corporate Debtor Maharashtra, India, 411081
8, |Insolvency commencement dale in | Date of order 07th May, 2024,
respect of Corporate Deblor Order received on 16th May 2024,
7. |Estimated date of closure of insolvency | 03rd N ber,2024
resolution process (180 days from the date of Order)
8. |Name and Registration number of the NAME: MR. MUKESH KUMAR JAIN
insolvency professional acting as Interim | Regd. No: 1BBI /IPA-001/IP-P01236/
Resolution Professional . 2018-19/11944 —
9, | Address & emall of the interim resolution | Address: C-203, EDGE, ite Maruti Suzuki Arena,

professional, as registered with the board | Vidhansabha Road, Mova, Raipur-492007 (C.G.).
Email: mkj2822@gmail.com

10.|Address and e-mail to be used for Address: C-203, EDGE, Opposite Maruti Suzuki Arena,
correspondence with the Interim | Vidhansabha Road, Mova, Raipur-492007 (C.G.).
VResolulIon Professional | Email: cirp.chandrabhaga@gmail.com

11.| Lastdale for submission of claims 31st May, 2024

(14 days from the date of order received by IRP)

12, Classes of creditors, If any, under clause (b) | Allottees in a real estate project

of sub-section (6A) of section 21, ascertained

by the Interim Resolulion Professional

13, Names of insalvency professionals identified| 1. Mr. Anil Seetaram Valdya
toactas authorised representative of creditors| Regd. No.: IBBI/IPA-002/IP-N00067/2017-2018/10145,

inaclass (three names for each class) Add: Plot No. 107, S. No. 62/65, Mahatma Society,

Bhusari Colony, Kothrud, Pune-411038,

Mail id; anilvaidya38@gmail.com.

2. Mr. Somnath Gupta

Regd. No.: IBBI/IPA-002/IP-N00042/2016-2017/10081

Add: 1019, Lane No.1, Ramsharam Colony,

Pathankot-145001 (Punjab),

Mail id: somgupta_62@rediffmail.com

3. Mr. K Subhra Narayan Mohapatra

Regd. No.: IBBI/IPA-002/IP-N00618/2018-19/11881,

Add: C2, Second Floor, Plot No.23, &31, Khasra

No.631, Shuba Farm, Chhatarpur, Near Tivoli Garden,

South National Capital Territory of Delhi-110074,

o |Malid:csipv@oulookcom

| (a) Relevant forms and www.ibbi.gov.in

(b) Details of authorized representalives

are avallable at:

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of M/s Chandrabhaga Realtors Private
Limited on 07th May,2024 and Received on 16th May, 2024.
The creditors of M/s Chandrabhaga Realtors Private Limited are hereby called upon to submit their
claims with proof on or before 31st May, 2024 to the interim resolution professional at the address
mentioned againstentry No. 10.
The financlal creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means. The claim may be submitted in their
specified forms- FormB- Operational Creditor(otherthan workmen/employee), FormC- Financial Creditor,
Form CA- Financial Creditorin A class, Form D- Workmen/Employee, form E- Authorised Representative
of workmen/employee & Form F-other creditors. RO
A financial creditor belonging to a class, as listed against @ 0. t2:3hall indicate its choice of
authorized representative from among the three insolvenc ssionals liste égain tentry Ng.13toact
as authorized representalive of the class ~Allotieesinare \Rpledjek i FormCh,
2

|

isslon of false or misleading proofs of claim shal| at {5 theg. 25/
2018-1 r Jain
Interim tion Professional
Regd. No.: IBE{4iPA-001 36/2018-19/11944
Date : 17.05.2024 In the Matter of M/s Ch‘ﬁ(ﬂ[ﬁb allors Privale Limited

Place: Raipur (C.G.) “AFA validity till : 17.09.2024
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SATURDAY, MAY 18, 2024

PUBLIC NOTICE

This is for the inormation of the Ganeral Public that Mr. MAHENDRA
PRABHUDAS PATADIYA alias S0NI, Residing at Pune, and absolute
owner of Flat Mo. 204, Sahajanand Complex, at H. No. 2416, East Street,
its GLR Survey MNo. 390/2503, Pune Cantonmen!, Pune 411001,
together with memborship and shares of the said Society and more
particularly described in the Schedule here under written. The
negotiation 15 going on between my clent and sald Flat Owner
regarding. to sell, transfer and.assign the right, title and interest in
respect of the said Flat Mo 204, together with membership and shares of
the sald Society. Tha said Flat Owner has assured 1o My Chent that he
hig having good and clear title of the said Flat Mo, 204, The said Flat
Owner further assured to my Clientthat there is no charge, claims, lease,
lien, morgage, qift, sale, trusts, mainlenance, parliion, exchanga,
inheritance, tenancy, possession, easements, oral and/or written
agresments etc., efc. onthe said Flat Mo, 204,

In spite of his assurance, if any person or persons [sfare having any
rights, titles, interests and claims inthe aforesaid menticned Flat Mo 204
by way of any charge, claims, lease, lien, morgages, gift. sale,
agreements, partiion, maintenance, exchange, trusts, inheritance,
tenancy, possession, easements, or otherwise any type of
aencumbrances of whatsaever nature an the aloresaid mentionad Flal
Mo. 204, they should submit the same to tha undarsigned in writing
along with crigingl documentary evidence within 15 days from the date
of Publication of this Notice failing which my Clients shall complate the
tranzaction without any referance to such claim/s and the same zhall be
deemed io have been waived or abandoned.

SCHEDULE : ALL THAT PIECE AND PARCEL OF THE Flat No. 204,
carpet area admeasunng 1204 sq. fis., i.e.B5 5q. mirs., on 2nd Floor, at
SAHAJANAND COMPLEX CO-OPERATIVE HOUSING SOCIETY LTD.,
at H. No. 2416, having its G. L. R. 5. No. 390/2503, G. T. Road (EAST
STREET), Pune Cantonment, Pune, and which comes within the local
limits of Pune Cantonmant, Pune, and within the jurisdiction of tha Offica
of Sub-Registrar, HVL. PUNE, together with membership and shara
certificate of Sahajanand Complex Co-operative Society Lid., Pune,
togather with all attached benefits, easementary rights, amenities
therato
Dated this 17th day of May, 2024,
Adv, Anilkumar B. Ladkat.
Dffice No. 427, Sterling Centre Society, Opp. Arara Tower Bullding,
at H. No. 11-A, Moladina Road, Pune Cantonment, Pune 411001,
Cell No. 9689335656 / 9422003473

PUBLIC NOTICE

Notice is hereby given that the original Share Certificates as
per the details given below issued by LARSEN & TOUBRO
LIMITED in the name of DEEPAK ANANT CHEMBURKAR,
have been lost/ mislaid and the undersigned has applied to the
Company forissue of duplicate(s) in lieu thereof.

Folio No. [Share Certificate Distinctive Nos. No. of

Nos. shares
D70274 152563 8919553 to 8919602 50
286362 145842545 to 145842594 | 50

397682 583036877 to 583036976 | 100

484291 623079719 to 623079818 | 100
08319723 76425 3674166 to 3674215 50
237002 142436492 to 142436541 50

356943 577685285 to 577685384 100

452364 619273174 to 619273273 100

1359113 1396279175 to 1396279324 150
70022648 105935 5123148 to 5123222 75
256086 143372268 to 143372342 75

372457 579180517 to 579180666 | 150

464665 620438563 to 620438712 150

Any person(s) who has / have any claim(s) on the above
shares should lodge such claim(s) with the Company's Share
Transfer Agent (STA), KFIN Technologies Limited. Selenium
Tower - B, Plot No. 31-32, Gachibowli, Financial District,
Nanakramguda, Hyderabad - 500032, within one month from
the date of this Notice, failing which the Company will proceed
toissue duplicate share certificates.

Date : 18.05.2024
Place : Pune

Deepak Anant Chemburkar

PUBLIC NOTICE

Motice is hereby given that Share Certificate No. 0493 (Total 10
shares bearing no. 481 to 490) of SWAMI VIVEKANAND CO OP
INDUSTRIAL ESTATE LTD, Regn no. PNA/HLI/RCR/NC/
313/1980-91, situated at SrNo 54, Plot No 143 Dadasaheb Kudale
Udyog Bhawan, handewadi Road, Hadapsar Pune @ 411028,
issued in the names of MR SHARAD BAPUSAHEB KODRE AND
MR SANJAY BAPUSAHEB KODRE have been reported
misplaced and an application has been made to the Society for
issue of duplicate Share Certificate. The Society invites claims or
objections {in writing) for issuance of duplicate Share Cerfificate
within the period of 14 (fourteen) days from the publication of this
notice, If no claims/objections are received during this period the
Society shall be free toissue duplicate Share Certificate,

Dated: 16/05/2024

Place: Fune For and on behalf of
SWAMI VIVEKANAND CO CP INDUSTRIAL ESTATE LTD

Mr Rajendra Gogte

Secretary

CHOLAMAMDALAM INVESTMENT AND FINANCE COMPANY LIMITED
@ Chﬂlﬂ | Corporate Office: Chola Crest, Super B, C54 & C55, 4,
Luster afenter 8% | Thipy Vi Ka Industrial Estate, Guindy, Chennal-600 032, TH.
PLE “Te
hrough this nolice, we do hereby Inform the public i general that
MR. BRAJOGOPAL GOBARDHAM DAS the Principal Bosrower along with
MRS. MADHABI BRAJOGOPAL DAS, as Co-borrower had svaled the inancial
faciftios from M/s. Cholamandalam Investment and Finance Co. Lid.
{CIFCL)Y under Loan Agreament Mo, XOHLNUPOOG01 THE683 and morigaged the
progerty in the tevour of CIFCL, which iz more fully specified balow -
all that plece and parcel of the praperty Flat Mo, 301 on the 3™ Flooar in the project
known a5 “A K Homes", Constructed on Se Mo, 278, Hissa Mo, 1219 + 32681, Situated
at Dhanori, Tal. Haveli, Dist, - P, Thas propey 15 mosgaged with cur Gompany By
expcuting Maemorandum of Deposit of Title Deed in favor of our Gompany which is
duky registerad with the office of the Sub Regizstrar Mo, 2, Hawali 15,
Cue 1o defaulta committed by the above named Bosrower, Co-bomowers their Loan
Account Mumber XOHLNUPOOOD1 796683 was declared as NON-PERFORMING
ASSET and an action under the Securitization and Reconstruction of Flnancial
Agseis and Enfaroemiant of Secunfy Interest Act 2007 was imibaied I_a-',- thi Company
In the course of execution of Molices under the Sacurtizaton and Beconstruction
of Fimancial Assets and Enforcement of Securily Interest Act 2002, i cama ta the
knowledge of the Comparny that the Builder of said Building had availed Froject loan
2gainat whiole bullding from another Bank. Authorized officer of CIFCL have duly
garvied & Molice o other, Intimating Charge of CIFCL ower the flal property. Deapita
af smid Natice, (0 ot Bank i5 1rying 1o sabe above mentioned llat proparty
Hanca, through this matics, e do heseby mlorm pubBe in genenal and at langs, thal
any sale ( purchass transaction pertaining (o abowa mentioned flat propsrty without
prior permissicn of CIFCL. will be treated as illegal and will not bind on CIFCL.
5d/-
Place: Pune, Maharashira authornzed Officer
Dale : 18.05 2024 Feof /S CHOLAMANDALAM INVESTHENT AND FISANCE COMPANY LMITED

GIC HOUSING FINANCE LTD.

CORPORATE OFFICE / HEAD OFFICE : GICHFL, National Insurance Building, 6th Floor, J. T. Road,Next to Astoria Hotel,

Churchgate, Mumbai, 400 020 Tel.: (022) 43041900 Email: corporate@gichf.com

Website: www.gichfindia.com

HADAPSAR BRANCH OFFICE : Office No.212, 2nd Floor, Jaymala Business Court, E-Wing,
Above Hyundai Showroom, Manjri BK, Pune-Solapur Road, Pune — 412307

CONTACT : SURESH WAGHCHOURE : 8237311112
CHINCHWAD BRANCH : Office no. 202 & 203, 2nd floor, Premier Plaza Il, G-Wing, Old Pune- Mumbai Highway, Above Hastakala
Saree Shop, Chinchwad, Pune-411019 Office Tel : 020-66308121 Branch mail Id: chinchwad@gichfindia.com
Contact Details: AMEY MAIRAL : 9834833606
PUNE BRANCH OFFICE : Neelkanth CTS No 1018, F P No 370, Deep Bunglow Chowk, Model Colony, Shivajinagar, Pune,

2. As the principal debtor [bormower] has defaulted in repaymant of
hisiherftheirrsits llabiities, we have classified hisfhenthersiats dues
as Mon Performing Assels on 07/05/2024 in accordance wilh the
directions or guidelines issued by the Reserve Bank of India,

3. This nolice is issued In accordance to the provisions of the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 for senving you & notice sent under registered post on
10/05/2024 since returned undelivered, wherein you were advised to
make following payments with inferast,

sl Amount Due &
B Account No. Nature of Loan Contractual Rate
of Interest
: Rs. 30.24.455.34i-
1, 2575630000008 HﬂUill'lﬂ Loan 2 g.:mr%

4. The aforesaid facilities granted by bank are secured by the following
Assats’ Securities. SMT by All that piece and parcel of the land
property standing in Div. Satara Sub-Div. Phaltan situated at village
Jadhavwadi and within the limits of Jadhavwadi Grampanchayat
bearnng 5.no, 47/1/50 Plot no. 343 admeasuning 276 sq. mirs. the said
property is Bulled & bounded by:- North : By Plot No. 325, South : By
colony road, East: by Plof No. 348, West : By plot Mo, 350. Name of
the Title Holder : 1.5mt. Afreen Juber Bagwan, 2. Shri. Juber
Munirbhai Bagwan.

3. Now, through this public notice, we advise you to pay the bank
Rs. 30,24,455.34 | Rupees Thirty lakh twenty four thousand four
hundred fifty five & paisa thirty four only) together with further
interast, penal interest and incidental expenses and costs {o pay
off your liabilities within 60 days from the date of the notice otherwisa
the bank will proceed under the provisions of SARFAES] Act 2002,
The undersigned is empowered fofake possession of the properties, fo
sall there after and is an authorised officar of the bank under section
13 ofthe SARFAESI Act

Date : 17/05/2024

Place : Pune

Authorised Officer,
Canara Bank

hitps://gold.samil.in)

AKOLA - 23660001359606 23660002175824 | AKOT - 23660001593674 |
AMALNER - 23660002370807 | AMRAVATI - 23660001357180
23660001376803 23660001378460 23660002149904 23660002341363
24BG0000014022 | BHUSAWAL - 23660001364476 23660001377502
23660001380105 2366000141 7958 23660001422138 23660001459918
23660001460025 23660001303053 23660002320960 3660002396288
246600000761%4 | CHALISGAON - 23660001377952 23660001392193
23660001405461 23660001448259 23660001667396 23660001963079
23660001976291 23660002008371 23660002027544 23660002048064
24660000012775 | KHAMGADN - 236600020483584 | KHARADI -
24660000024983 | KOPAR KHAIRANE - 2£660000119584 | KOPARGAON
- 23660001793078 | MALKAPUR - 24660000048857 | MUMBAI - GOREGAON
- 23660001886403 | MUMBAI - MAROL - 23660000782026 23660001373109
23660002336723 | MUMBAI GHATKOPAR - 236600013898191 | NAGPUR -
SHANKAR NAGAR - 23660002377554 | NAGPUR MANEWADA -
24660000036250 | NANDGAON - 23660001985107 24660000044144 |
MERUL - 24660000126551 | PARTUR - 23660001411489 | PUNE-SATARA
ROAD SWARGATE - 23660001424984 23660001 200967 23660002304342
23660002399043 24660000105921 2466000010829 24660000136742
24660000159378 24660000165926 24660000367806 | PUSAD -
2360001761782 2300002001023 | RAHURI - 23660001973143 | SATANA
- 23660001365304 23660001990987 23660002022293 | SHIRPUR -
23660001398772 23660002322249 23660002376226 246600000007588 |
SHRIGONDA - 23660001445854 23660002028523 | THANE - POKHRAN
ROAD - 24660000149737 | WANI - 23660001967%42 | WARUD -
23660002043173 | WASHIM - 23660001985347 | YAVATMAL -
246600000071916 |

Mg The auction is subject to certain ierms and conditions mentionad i the bid form,
which is made available before the commencement of auction,

ad!-

Manager

ALl Small Finance Bank Limited

IS WHAT IS BASIS”.

Further to this PUBLIC NOTICE for E-Auction Sale of the above said Assets / properties (in terms and conditions of the SARFAESI, Act 2002 and rules
thereunder) GICHFL invites OFFERS EITHER in sealed cover/s or in Online mode to purchase the said properties on “AS IS WHERE IS BASIS” and “AS

THE TERMS & CONDITIONS OF THE AUCTION SALE ARE AS FOLLOWS:-

FORM A Maharashtra 411016 Tel : (020) 25659730 / 25671230 Email: pune@gichfindia.com Contact Details : Rajendra Giri - 9552161428
T4 HDFC BANK LIMITED | PUBLIC ANNOUNCEMENT — i :
k- Registered Office; HOFG Bank Howse, Sanapati Bapat Marg L
W understand your workd | cuer Paral (W), Mumbai 400 013, [Uinder Regulation & of the Insclvency and Bankruplcy Board of India E-AUCTION SALE NOTICE
. e — (Insohvency Resclution Procass for Corporale Persons] Regulations, 201 6]
Branch Office : Retall Agri Department, Bhagirathi Helohts; 2nd Flogr, 1116/0, E . . j ; . . e . . .
Ward, Opp.Star Tower, Nr. Ganesh Temple, Shahupuri, Kalhapur-416001 FOR THE ATTENTION OF THE CREDITORS OF WHEREAS the underS|gngd being the Authorlzeq Offlcer_ of GIC Housing Finance Ltd. (GIC_HFL), under Secqnhza’uon & ReconstrU(_:tlons of Financial Assets
CHANDRABHAGA REALTORS PVT. LTD. and Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement)
PHYSICAL POSSESSION NOTICE RELEVANT PARTICULARS Rules, 2002 had issued Demand Notice to following Borrowers/Mortgagors calling upon them to repay the outstanding due amount mentioned in the said
(As per U/s.13 (4) & 14 of SARFAESI Act read with rule 8 of the Security 1 |Name of Corporate Debtor ~ CHANDRABHAGA REALTORS PVT. LTD. notices. Howevelj, The Borrower/Mortgagor having failed to repay the sa!d due amouqt, the undersigned has_taken PHYSICAL POSSESSION of the following
Interest Enforcement Rules, 2002). 3 iun._.:e of incorporation of Comparsta Detilor | 301k December 2015 property in exercise of powers conferred U/s 13(4) and U/s 14 of the said Act read with the Rule 8 of the said Rules.
;'-'irthE&i-r the unﬂemlgned fﬂlﬂ';' the Authorized ?”-'Hf of the _H OFG Erlank Lid. | |2 :le';*;_;'{;“*‘r’::;'":ﬂmﬂ'“'ﬂ Debior is | Regsirar of Campanias, Pure Sr. |  Loan File No/Name of the Borrower / Co Property Address / Property Area Demand Dateof | Total Outstanding | Reserve Price
naving o I'.DE at .DH.: Bank Ltd, 2nd floor, Retall Agri Depariment, E.mgprath_n e -I- L-I g -N; : T e No. Borrower / Guarantor Name / (built up in Sq Ft) notice Physical ason 08.05.2024 |  (In Rupees)
Heights, 11160, " E 'Nan:_l. Opp.. Star Tower, r«_lr. Ganesh Temple, Shahupuri, | |4 | élmu?nﬁ;nmb'nrﬁal.ﬁ.ﬂa ;r,éﬂ.m"“ 45 SPTCIST R Publication recred (Incl.POS,
Kothapur- Maharashira 416001 under the Securitization and Reconstruction of | 1o 1y e fedistared office and % No 7007, New Sangavi, Ganesh Nagar, Fune, Pung Date Interest and Other
Financial Assets and Enforcement of Security Interest Act, 2002 and in exarcise of principal ofce (i any) of Caparate Dabtor | Mabarashira, India, 411061 charges) (InRs.)
powers conlerred under section T3{2) read with ruke 3 Lfl the Security |nterast | |5 jl"mﬂf;"rrrﬁ-i"g'gl'miurg-'mmw in ‘Date of ardar 07th May, 2024, 1 |MH0680600000346 Property Address: CTS No.458, Flat| 10-05-2022 | 06-11-2023 | Rs.26,27,436/-| Rs.26,95,680/-
(Enforcement) Rules, 2002, issued a demand notice dated 28th August 2022 iz e i e SO Crdes received an 161h May 2024. Applicant - MR.RUPESH GORAKH No.103, 1st Floor, Chintamani Prangan,
calling upon the borrower M/S Ashok Trading Company and others (81620671, & | |7 Fj'*‘_ﬂilﬁ' date of closurs of insolvancy  103rd Novembier 2024 MALI Co-Applicant - Manjari Gaonthan Area, Near Manjari
4 ; 2 arfurcn prOcass {180 days fram o daie:of Ordor) ) . .
5020031455323) fo repay the amount mentionad in the notice being 8 [ Rama arvd Faaismion nirber ol NAME: MR, WUKESH KUMAR JAIN MR.ROHIT GORAKH MALI Grampanchayt Office, Village: Manjari
Rs.62,56,911.30/- (Sixty-Two Lakhs Fifty-Eight Thousand Nine Hundred Eleven insahviavey prosessionsl acling # Irerim | Regd, No: 1381 PA-OHP-PY1 236 Co-Applicant - MR. GORAKH GOPAL | BK, Taluka : Haveli, Pune-412307.
and Thifly paisa only) oul of which Rs.58,01,542.30/- is towards principle, | Resoiuon Professional 20181911944 MALI / Branch : Hadapsar Built Up Area: 832 Sq. Ft
Rs.4,46,395/- is towards inlerest/penal interest and Rs. 10.974/- istowards the | |9 | Address & amail of the interim rasaktian | Address: C-203, EDBE. Opposila Manuh Suzuk Arena, 2 |MH0680600000647 Property Address: Sr.No.176 (New),| 08-08-2022 | 08-01-2024 | Rs.9,29,878/-| Rs.12,13,200/-
other charges as on D1 28th Aug 2022) with future interest and penal interest, R Orek- £ SEgiiewiic Wil e et gi:?{"::’;a;g;r::ﬂﬂrm“'r'1w" (G5 Applicant - 148 (Old), Hiss No.2/1,Building Name:
dEfEUItChaFgEE' costs etc. within 60 daj,.'sfrur.r:- 1.hE""E‘EEi'l."*I'II}E|-31.E of the said natice. 10 :-ﬁ-‘l-.'ln:-ﬁ-E and e-mal I be usod for .ﬂ.l:ldrvn.::: G303 e;-EIEE ";.r.;p{ﬁllﬂ Maruti Suguki Arena MR.ATUL ANIL DABHOLE Amber Heights Co-Op. Hsg. Soc.Ltd,Flat
The borrower & Others having faifed to repay the said amount, demanded hence } c,l,':;resp_:lnn;-gﬂ;a with the irtarm Vidhansabha Road: Mova, Repur-452007 (GG Co-Applicant - No. 06, 1St Floor, Next to Bekrai Mata
notice s ||ETE]}!|f flven 1o the Borrower and tha I'Jl-||:||i|'.: In !JEﬂ'E’.'El' that the authorzed _RBEEW!I:IH_’:'I'I.‘J‘N-EIEFQ _Eﬂ:lail'. r_ir|_:h d'-_:vu'.l:i::ll.'h;:g.:l@l]rrail.n’.'nm MRS.SHILPA ATUL DABHOLE S.Ch00| and Trer\urtl Nagar _Somety,
uﬁl{lﬂr hﬁ:'- ta'r;ﬂn I]_hrs:”:ai PEEEEEE”]“ |:'f thE "i-:l'l-ﬁdlﬂﬂ menth}ned prEpEnl}l on 11| Lessdabe for submesslan of clams ;Tlﬂlli?ﬂr.:llrrfﬁw e e e Branch : Hadapsar Vlllage — FUrSUngl (Dhamalwadl) Taluka
15/05/2024 described herein below in exercise of powers conferred on himer | | 'bj'}'.';-u:; e i Haveli, District -Pune -411028.
under Sec.13 (4) &14 of the said Act read with rule 8 of the said Rules as per el R A T TR | PO : # projec Built Up Area: 385 Sq. Ft
Honarahie C_J.M Sangli order dated 17th June 2023, |yt Interim Resobion Professional | 3 | MH0680600000239 Property Address: Flat NoE-1, Fifth| 04-01-2019 | 25-03-2021 | Rs.2573,132/-| Rs.14,54,400/-
The horrawer in particular and the public in general is hereby cautioned not to deal | |13, Names of insaency professional derifiad i1i- Mr .ﬁ;‘r:_?gaﬂtla]grtgfﬁq . AKB:::\;“ - MA?-RI'?«JKUMICI«S SYUREI'?: F|0C1>n Aboli Heights”,SR No-95, H. No
with the property and any dealing with tha schedule property will ba subjact to the |r|a;as-5|ﬂ:raana:nr§:fnraam-:455:s] n.fl-'?l‘:i?u;{ 3 1r'|?_ K I]:il'l':ﬁ l.i:l.l'.f.'.'n:} ?:u;lnwd_' J Co-Applicant - MR. YOG 6B/1C, Ghulg Wasti, Next To A_.M.C_ollegi
A 4 i i ¥ RAJKUMAR JADHAV Near Swami Samarth Mandir Village
charge of the M/s HDFC BANK Ltd. , foran amount Rs.62.58,911.30/- (Sixly-Two Bhuosan Colory, Kothrud; Pune-4 11038, Branch : Hadapsar Manjari BK, Tal-Haveli, Dist-Pune-412307
Lakhs Fifty-Eight Thousand Nine Hundred Eleven and Thirly paisa only) out of Miail id: arilvakdya3BEgmail com ' : o e
: ) ety g 1. Mr. Somnath Gupta Built Up Area: 505 Sq. Ft
which Rs.58,01,542.30/- is lowards _pnnﬂlple. Rs.4,46,395/- is lowards Rage. No.: IBELIPA-002IP-N00042/2016-201 710084 - § -
interest/penal interest and Rs. 10,874/ is towards the other charaes as on Dt L B e i o 4 | MH0270610003918 Flat No. C1-201,2nd Floor, C1 Bldg,| 01.06.2021 | 02.02.2024 | Rs.2428416/-| Rs.18,59,760/
* L i = WS e i ' L 9 . . .
20th Aug 2022) Applicable future interest & incidental charges thereon Pathankot-1 45001 {Puryat) PADMA_KCAR L NAIK & SAVITA L NAIK | iantra ReSIde/ncy,Gat No.1 o Nighoje,
Schedule o Immovable Propert Mail id: somgupla_E2Eredilimall gem Branch : Chinchwad Pune-410501 B/Up Area: 574 Sq Ft
=L LAY A Dperty _ iﬂ'gg Pt gl pl e - 5 |MH0270610004149 Flat No. 408,4th Floor, A-Wing, Heera| 07.07.2021 | 18.01.2024 | Rs.14,25,859/-| Rs.15,03,850/-
A. Memarandum of deposit recording past transaction of Mortgage by deposit of Add: C2 Swseord Floor. Piot N 23 811 Khasra AMIT DINKAR LANDGE/ Park, S. No. 19/20,19/21, 19/22,19/23,
Title Deeds with The Sub Repistrar of Mira) having Docoment No #o.B21, Shuba Farm, Chnatzrour, Maar Tivoll Gardan, LEELABAI D LANDGE Mordewadi, Manchar,Pune-410503
S902106180075/2018 dated 211h June 2018, Memaorandurm of deposit recording fffl".‘d“a"?“" Fﬁ;ﬂullel: Ffrrm!- of Delni-410074 Branch : Chinchwad B/Up: 633 Sq Ft
% F | | Ill_il:_S_F.'lf‘-' !I--'!:D-‘lm —
past transaction of Mortgage by deposit of Title Deeds with The Sub Registrar of | e e ok 6 |MH0270610003483 Flat No. 43,3rd Floor, Dwarka, Building| 02.02.2022 | 02.02.2024 | Rs.10,68,297/-| Rs.12,76,800/-
Miraj having Document No MRJ3-1807-2020 dated 05th Nov 2020 and various o} Dietzils of authorimed raprasentzives VIJAY MADHUKAR SAHARE/HARSHA [A-4, G. No. 122+ 123, Mhalunge, Pune-
other documents exacuted in favour of hank. All that the piece and parcel of are: availahle at VIJAY SAHARE GUARANTOR: 410501. B/Up Area: 420 Sq Ft
¥ i P . serimtind : Al s 1 Mofice s harghy given that tha Nafonal Compary Law Trbunal Mumibai Bench bas cedemd Sha MAHESH UTTAM SHINGOTE
|:'EEI|'|'IT"|ETE|:|.| PmpEI'I.'_I. L DEH"I fese rlDtIU‘I'I o el ehow SEheduit, :}J:'I'IIH'EE'IEEII'.E':"II of 8 corporalke J'rS-l:r'“:l'Ei'l.“!} respiuion procass al Mfs Chandrabhags Realtors Private Branch : Chinchwad
frda| Name of Owner | Type/Nature Address of property Area Limitnd on07th May, 2024 and Recsived on 168 May, 2024 - :
P — Y . Thu crediors gf HIE chqmmhagi H.Ballm FrII;;I.. Lm“ad arg nemaby called uoon o suomi thar 7 MH0270600102971 RAJPUT SATISH Flat NO A'10, 2nd F|OOI‘, Shr' Gar‘leSh 05042022 20022024 RS4,44,310/' R520,52,000/'
S~ % E-S-Nﬂ JOVAY, Commercizl o ciaam wilh proof on of befare 3188 May, 2024 1 the imenm resclution prolesscnal at the addwess YKOB/ RAJPUT SUREKHA SATISH Apt, S. No 12/2, Plot No. 2, Gopalwadi,
r. Rahul Ashok | Lommercial | basement godown no 778, . merfoned against entry No. 15 GUARANTOR: SATISH SADASHIV Daund, Pune-413801
1 Mane Fr‘ﬂpﬂ iy shriram chambers Ganapati 5li|.F'| Th finandial credilors shall sibmil feirdaims wilh proed by slecironic means only. Al ather erediarsmay KALE / Branch : Chinchwad B/Up Area: 760 Sq Ft
submit the claims with proat in DEIFEEﬁ.D'f'MEID'J:.'EIEED‘jﬂH- means, Thedaim may be suomited in thak .
Peth, Sangll. 416416
- - - gpeciiesd foeres- FormB- Qperaticnsal Crediter[ofherthan warkman‘emalayves), FarmC- Financial Credgar, a 0. ) oo, -Vving, -Vo. Uz, $.29,49, 1 $.£9,90, -
8 |MH0270610002130 Flat N 803,8th  FI C-W 09.06.2022 | 22.02.2024 | Rs.25,43,712/-| Rs.25,56,000/
CSMo 70141 Commercial Fomm CA- Frnancial Creddanin A class. Form D- Waorkman Emgiayes, form E- Authorised Representative LT. WILSON MAHENDRA SAKPAL & Destination Ostia Ph-1, G. No. 216,
Mrs. Jayashrl | Commercial | basement godown no 9 &10,| 322.8 of workmendsmployee & Famm F-other cradiors THROUGH HIS LEGAL HEIRS AND LT. |Dudulgaon, Pune-412105
2 Ashok M Proper Eh hambers G ti Sa.Fl # finarcial creditor bakonging oA oess, as listed against the entry Mo. 12, shall indicate fs choice of MAHENDRA SHANTARAM SAKPAL & B/Up Area: 568 Sq Ft.
o ang peny rrami E_ dmiers  ladnapatl b autharized represen alive from amang the three irgolyency professonals Ssled agared entry Mo 15310 act THROUGH HIS LEGAL HEIRS
Peth. Sangli. 416416, a5 authorized represantative of the class - Aotiess in a real astate prajpcin Fom CA Branch - Chinchwad
¥ Faithiull Submission of fatse or miskeading proofs of claim shall attract penalties e RS e
UITS T RURTINY Mukesh Kumar Jain 9 |MH0130610003817 Gat No 88,Laxmi Damodar Park,Flat| 25.10.2021 | 05-07-2022 | Rs.36,16,560/-| Rs.26,00,000/-
For HDFC Bank Ltd S N L A P PRAJAKTA DURGE AND MADHURI  [A/404 And A/ 405, 4th Floor, Velha Road,
Dale ._I E."!IE-.-"L:'[IH ] Authorized OHicer Diate - 1705 2024 (0 W Mtier GF s I.'.“h:sndn:l'.-"-a:_.]:l. B alers Prraats i DILIP DURGE Near Sidhivinayak Hospital, Nasrapur,
Place : Sangli, Dist - Sangli Shahbaz Inamdar - 9960123412 | Place: Rapur (C.5.) AFA validity Wl : 17,09 2024 | Branch : Pune Te}luka: Bhor*’l 1F>3u0n<;. pin Code: 412213.
I L e St B LR L B/Up Area: o Ft.
Py T T s 10 |MH0130610001801 S.n0.8/H.no4,Building Name: Shri Datta| 25-10-2021 | 10-06-2022 | Rs.16,03,485/-| Rs.14,91,000/-
i - egistere fice ; 19- uleshwar Garden, ANIL KASHIRAM SHIRKE Sanskruti Residency, House No: Flat-
diotel A Canara Bank <2 BEGIONAL GF:H':E 42 28 -I-EI’E. ded Flap, Jaipur Rajasthan. India. 302001 Branch : Pune 401, Floor No: Fourth, Street Name:
' . Sukhwani Business Hub, Nashik Phata alpul,- s, W : ;
i i byatcain | ; r ’ www.aubank.in Dhabadi, Land Mark: Next Thakkar Green
Near Metro Station, Kasarwadi, Pune-411026 . ' . . Bldg, Village: Ambegaon, Location:
Phaltan Branch LOAN PLEAIMT GOLD - AUCTION NOTICE ON "AS IS WHERE 15" BASIS Ambegaon BK, State: Maharashtra, Pin
The below mentioned borrowen's have been issued notices 1o pay their outstanding Code: 411046
DEMAND NOTICE amaounts towards the loan against gold faciites availed from ALl Small Finance 11 |MHO0130610004216 Sr No - 129/2/1A -,Building Name: Arya| 11-08-2021 | 22-07-2022 | Rs.24,09,657/-| Rs.20,89,620/-
Motice Uis 13{2) of the Securitization and Reconstruction of Financial Bank Limited ("Bank®). Since the borrower's has/Mave failed to repay his/their VAISHALI SANTOSH GAWARE Arcade, House No: 103, Floor No: First,
Assets and Enforcement of Security interest Act 2002 dues, we are constrained to conduct an auction of pledoed gold Rems/articles Branch : Pune Plot No: Gat - Old-925,Street Name:
J 24 May 2024 bel 11:00 AM - 3:00 PM bal tanad Charholi, Street No: 00,Sector Ward
1. Mame of the Borrower with Address ; | En : ay 4 € :tet-.;n s 8 o 'mT“?h at be nwfrzen ﬂ:med No: Alandi Road, Land Mark: Above
Amount of Loan rancnes acCorging 10 (e mode speciiec herain. in ing Case o GECease Suvarnyug Bank,Village: Choviswadi,
Nama & Address of Borrower & Guarantor | et (Rs) horrowers, all conditions will be applicable to legal heirs. Please note that In Location:  Charoli BK,Taluka: Havel,
1. Smt Afreen Juber Bagwan [Borrower], Rs. 30.00.000/- the event of failure of the above auction, the bank reserves its fght to conduct State: Maharashtra, Pin Code: 412105
2. Shri.Juber Munirbhai Bagwan [Co-Borrower], ! LE:hh:;“ anather auchion withouwt prior infimation, DATE OF E-AUCTION & TIME : 20-06-2024 at the Web-Portal (https://www.bankauctions.in) from 3.00 PM TO 04:00 PM. with unlimited exntensions
Both at : 4689, Sangar Galli, Sukrwarpeth, Ande Dated : : T— : . of 5 minutes each.
wale Bol, Phaltan, Dist. Satara-415523 07.08.2020 E-Auction Branch Details {E'a“':‘t"m will be conducted I“ using Weblink Last date of submission of Tender/Sealed Bid in the prescribed tender form along with EMD & KYC either through online mode or at the above
— mentioned GICHF Office at 18-06-2024 before 5.00 PM.

password from the E-auction service provider.

MAHARASHTRA PINCODE 400021. IFSC Code - UBIN0800511.

Submission due date.

for getting the secured asset transferred in his/her name.

assigning any reason thereof.

1. E-Auction is being held on ‘As is where is Basis’, ‘As is what is Basis’, ‘Whatever there is’ And ‘Without Any Recourse Basis’, and will be
conducted “Online”. The E-Auction will be conducted through GICHF approved Eauction service provider “M/s.4 closure”

2. The intending bidders should register their names at portal https://bankauctions.in/ and get their user-id and password free of cost. Prospective
bidders may avail online training on E-Auction from the service provider M/s. 4closure, # 605 A, 6 Floor Maitrivanam, Ameerpet, Hyderabad — 500038,
Telangana. Office Land Line No: 040-23736405; Backend team : 8142000062 / 66, Mr. Prakash - 8142000064 / 8142000725, prakash@bankauctions.in,
Arjit Kumar_ Mobile No. 8142000725 and Mail id : arjit@bankauctions.in, Property enquiries, CONTACT DETAILS : Suresh Waghchoure : 8237311112
(Hadapsar), Amey Mairal : 9834833606 (Chinchwad) & Rajendra Giri - 9552161428 (Pune)

3.  The E-auction Sale is subject to the conditions prescribed in the SARFAESI Act/Rules 2002 and the terms and conditions mentioned hereunder/website
also subject to conditions in the offer/bid documents to be submitted by the intending/participating bidders.

4. Every bidder is required to have his/her own email address in order to participate in the online E-auction.

5.  Once Intending Bidder formally registers as a qualified tenderer before authorized officer of GICHF, will have to express his/her interest to participate
through the E-auction bidding platform, by submitting document. It shall be the tenderer’s/online bidder’s sole responsibility to procure his/her login ID and

6. The aforesaid properties shall not be sold below the reserve price mentioned above.

7. Intending bidders are required to deposit Earnest Money Deposit/s (EMD) @ 10% of the abovesaid respective reserve prices, by way of DD/RTGS/
NEFT favouring GIC Housing Finance Ltd. Bank details are as follows: Bank Name: UNION BANK OF INDIA, A/c No: 005111010000039 - A/c Name:
GIC HOUSING FINANCE LTD AUCTION A/C, Branch Name : LCB, FORT Address : UBI, 239 BACKBAY RECLAMATIO NARIMAN POINT MUMBAI

8. The said Deposit/s shall be adjusted in the case of successful bidder/s, otherwise refunded. The said earnest money deposit/s will not carry any interest.

9. The offer/s along with the aforesaid Earnest Money Deposit (EMD) can be submitted either “online” through the portal https://bankauctions.in/ along with the
EMD and scanned copy of KYC documents including PAN Card & address proof, to the service provider or through submitting sealed cover comprising
bid form, EMD and KYC documents and it should reach the respective branch offices of GIC Housing Finance Ltd., mentioned above on or before EMD

10. That, after opening the tenders, the intending bidders who have submitted their bids for not less than the reserve price will be given an opportunity at
the sole discretion of the Authorized Officer to increase the bidding amount.

11.  The successful bidder/s shall deposit 25% of the amount of sale price, adjusting the EMD paid already, immediately on acceptance of offer by the Authorized
officer in respect of the sale, failing which the earnest money deposited shall be forfeited. The balance 75% of the sale price is payable within 15 days from the
date of confirmation of the sale solely at the discretion of the Authorized Officer. In case of failure to deposit the balance amount within the prescribed period,
the amount deposited shall be forfeited. The Authorized Officer shall not be required to give any further notice of forfeiture to the successful bidder.

12. Bidders are bound by the principle of “caveat emptor” (Buyer Beware) and advised to conduct their own due diligence to find any encumbrances, statutory
liabilities, arrears of property tax, Income Tax, Excise Duty, Labour Dues, electricity and maintenance dues etc., of the firm or Secured Asset. The Successful
bidders shall have to bear all outgoing i.e., municipal taxes, maintenance/society charges, electricity charges, water charges, stamp duty, registration
charges, (if applicable), if any and all other incidentals charges, cost including all outgoing relating to the respective properties other than the sale price...

13. The successful bidder should bear the charges/fees payable on sale certificate, such as registration fees, stamp duty, taxes, or any other duties payable

14.. The Sale Certificate will be issued only in the name of the successful bidder and only after receipt of the entire /sale price.
15.  The notice is hereby given to the Borrower/s, Mortgagor/s and Guarantor/s that they can bring the intending buyer/purchaser for purchasing the
properties mentioned above, as per the terms and Conditions of the EAuction Sale.

16. Inspection of the above said properties can be given on request and as per convenience of Authorized Officer.
17. The Authorized Officer is not bound to accept the highest offer or any or all offers and reserves the right to accept or reject any or all the tenders without

18. GICHFL is not responsible for nay liabilited whatsoever pending upaon the propertes as mentioned above. The property shall be auctioned on “As is
where is”, “As is what is”, Whatever there is” and without any recourese Basic.

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

provide M/s.4 closure and website https://bankauctions.in.

Date : 18.05.2024
Place : Hadapsar, Chinchwad, PUNE

For detailed terms and Conditions of the sale and full description of the properties please refer to the website of approved e-auction service

For GIC Housing Finance Ltd.

Sd/-
Authorised Officer

financialexp.epapr.in

Pune
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31.03.2024 31.03.2023 31.03.2024 31.03.2023
{Audited) {Audited) {Audited) {Audited)
1 | Total income from operations 61,750.9 54,1518 214,142 .89 1,97 610.5
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e et (bt v, 3002 e vy Pt s fergwers afm wroeres %] || 2 | Net Profi/ (Loss) for he periad (hefore Tax. Exceptional andior Extraordinary ) 62231 |  amrad| izeews|  areer
mwﬁﬂﬂ?mﬁﬂﬁﬁﬁﬁm 2002 (" TEETT " AT 132 mﬂaﬁmﬁwnmuﬁm 3 | MNet Profit / {Loss) Tor the penad bedore Tax (aller Excaptional andior Extracsdinary items) 4 879.0 27723 43 856.5 3.2y
:Hﬂqu‘m m{% ““";Tq::?iwwm W‘éﬁm ﬂ-—«hnrw;ﬁﬂ gmﬁdqﬁm‘m Hﬁ:*?mﬁ F*f”ﬂ; 4 | Met Prafit / (Loss) lar the penod after Tax {alter Exceptional andfor Extraardinary tems) 36878 2.2089.6 3358124 31410
mm FoafEm 3T AT smﬁ,ﬁ-‘];ﬁm m{ﬁ”mmﬂ Tnell HHWFWIH ST TR 5 | Total Comprehensiva Income for the penod [Comprising Profit / (Loss) for tha penod {after fax)
e/ o T so Repsten am stefien v ¢ AR S AR ST TR e SR ey and Other Comprehensive Income (after tax) 3,831.9 1,857.2 332425 2366
st L i B e s ml__r‘” Sl w““:‘m*:}“m“i’-‘ﬂ;’- ?-F‘“. Ty Y & | Paid-up equlty share capital {Face Value % 2i- per shars) 13845 1,384 5 1,384 5 1,384 5
ERHTERTGT et forntnd) lemaren el ip_'z'qd;r TS I R Ent 7 | Reserve éxcluding Revalualion Resarves as shown in the Audited Balance Shael of the
ﬁﬂwﬁwwmﬁﬁ#ﬂﬁmﬁmﬂmx_mm;mumm T A previous year A 100.264.3 79,4263
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Iy o T R TR S S S 9 T | S st TS e AT S ST W s e Bagic Eamings Per Share 6.3 o 132 4.5
FrAre AT W A S TR FERRN N B S ik 7 SO S N S A S Dituted Earnings Per Share 6.3 3.3 13.2 4.5
AR ATy R [rrasfren Forartaprey| sermiit speran 9 | Eamings per share (of ¥ 2/« each) (afer excaplonal lem)
wmﬁ;ﬂrﬂﬁﬁwm.f ; ?:?P" mpf“ﬁ' Basic Earmnings Per Share 5.4 13 48.4 45
: : Dituted Eamings Par Share 5.3 3.3 48.3 45
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L AR TEE, W 1368 TR L0 W F 10, T B e e, S Fe, | 22878650 | ps—pi-2024 10 | Met Waorth 110.648.8 aoA10.8 06488 8o,510.8
-4 11062 : | e e 11 | Dett-Equity Ratio {fimes) 0.32 0.92 0.32 0.82
z.ﬂm?;u.miﬁ;fsﬁfﬂauumi 1330112, HE FEm e wiee R, Tﬁﬁ: 12 | Debenture Redempiion Reserve N N N
3. PiTTm Wrew, W fEm mm HrrEr, T, r[ﬂ'r W-419114 faR 14-8-24 13 | Debt Service Coverage Ratio for the penod (imes) 230 1.62 1.54 0.98
; mﬂgﬁﬁg :r:r&:ﬁ wmf;ﬂm P, “ZE""T“ T, FEE-411062) T AW 14 | Inerest Service Coverage Ratlo for the penad (imes) 1546 6.16 1005 436
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e g e < g g T T T RS R L T 15 | Ouistanding Ursacured Redesmable Non-Converlible Debentures 9.4900.0 . 9,900.0 9.800.0 2,900.0
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4. T T FETEHF () W R U e R T T ORI 0 e ST W (A ) 31.03.2024 31.03.2023 31.03.2024 11.03.2023
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NI T A S A, wen S S sntve Freren qepS 2 e fE o e s 2 | Met Profit/ (Loss) for the period {befare Tax, Exceptional andior Extracrdinary items) 7.802.0 4,064 5 15.542 8 5,973.8
YA IMTRER K DR N S S 3 | Net Profi/ Loss) for the periad before Tax (after Exceptianal andlor Extraprdinary tems) 7B020|  40645|  470530| 58739
g s mﬁ-:ﬁ T P 4 | NetPrafit/ (Loss) for the period after Tax {after Exceplional anddor Extracrdinary ilems) 58034 32570 571447 | 44768
5 | Total Comprehensive lncome for the perlod [Comprising Profit § (Loss) for the perod {after lax)
T and Other Camprahensive Incoms (after tax)] 5,887.7 27770 354858 2,856 5
Chola HIIE"“EE q 3 %EE"E '313 BT mm & | Paid-up equity share capltal {(Face Value ¥ 2/ per shara) 1,384.5 1,384.5 1.384.5 1,384 5
Erirr i Betier iy TRET, ffgi“;_ £0d GEE T, Hise safor s, 4, firs faw fafemm 7 | Reserve excluding Revaluabion Reserses as shown in the Audited Batance Shest of the
vradliinsmailles, - prEVIouS YeSr & - 1135182 81,4375
AT BTAAATE -.F"m‘#"'m 4'1T1 3 o=+ Mhpﬁ' & | Earnings per share (of ¥ 2{- each) (bafore exceptional ftem)
. m**‘-"cm’*ﬁ“ﬁ}“‘“' = o, T ot AT i 44 ;r‘;ﬁﬂ*"“ bt m’*""‘“ i Basic Eamings Per Share 10.2 47 16.0 85
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T A A ey 6 9 e R e T o e St i v dord ffivie e 10 | Nel'Warlh 114.5903.7 B2 B2 4 114.903.7 B2 8224
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| mE——— T A W A T || AT 13 | Debt Service Coverage Ratin for the period (imes) 2,60 1,38 162 1.04
ﬂ:ﬁm‘“ e sd) | e g AR} | 14 | Interest Service Coverage Ratln for the periad {imes) 14,53 5.41 593 458
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29,71.231)= [F. 101 AT R 30526 4. F|(FEE| 10.40,600/- e 15 | Quistanding Unsecured Redeemable Nan-Convertible Debentures 9,8900.0 9.900.0 2.900.0 S.2900.0
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2. T HE FAETAAN (S 3403 4w faee e e TR | e 1. The above pudited financial results were reviewsd by the Audit Committes and approved by fhe Board of Directors at their respective mestings held on 17" May, 2024
3. wiaw fae o W W) (R W W e W A | (R These audited financial resudls have been prepared In accordance wilh the Indian Accounting Stancards |Ind-AS") a5 specilied under Section 133 of the Companies Act,
4. ST AT T fr  |FE S TEEE, A O wRE) | EerEmmd 2013 read with Rule 3 of the Companies {Indian Accounting Standards) Rules, 2015 (as amended from time to time ) and ihe provisions of the Companies Act, 2013
it me W W, Tis| 15-05-2024 (A o EoTREETA A E 8| [ — | o sty 2, The audited consolldated financial results include the inandal results of the whodly owned subsldiates viz, RIECO Industries Limited (India), Sudarshan Eurape BV,
R T, i e | A e (T w0 e o A i W, 2,040,960/ ﬁ"'& ¥ {"SEBV") (The Netherands), Sudarshan Japan Limited {Japan), and lhe step-down subsidiaries viz. Sudarghan Morh Amerlca Ine. (USA ), Sudarshan (Shangkal)
E ? ;:ﬂ;: 101 T O0E, 1165 “’m:: :; WT:;:M Liknkaiial Trading gqmmpany Lirnited (China), and Sudarshan Mexico 5 de R Lde GV (Mexico) hald thraugh SEBY (hareinafter collectivaly relerrad as “Group®). Tha financial year
R TN LT i) st f 3 T ands an 317 March Tar all group companses.
anfln 107, e m'jj!' o ﬂfmw = o, Tt | et 3. Inaddition to tha interim dividend of T 3.80/- (Rupses !:hma and sixty paise anly) (Le. 180% ) per egquity sharg (face value ol § 2,000 gach fully paid up) approved and
b i A :"ﬁ__"*“;‘.“ R 19 T‘;ﬁ; i ) daclarad by the Board of Diractors of the Holding Company at #s meeling held on Wednesday, 8 March, 2024, the Board of Direclors of the Halding Comparny
“r’"’l 1;1'3 Rl mq’;’ﬁ*‘%‘ ’“T ﬂf“‘“ racommended final dividand of ¥ 1,00/ {Rupes one onfy) (i.e. 5% per equity share { face valus of T 2,00 each fully paid up}, for the financial year ended 21" March, 2024
- m ;mm T el atits mesting hedd on 177 My, 2024, subject to approval of the members af ensuing Annual Gerneral Mesling, Accordingly, the teda] dividend for the financial year ended
- e Bk 35;' Marﬁz, 2024 is :d.magé__ EJHU pas.unggu; aEd sixty pais E::Erg;rc]' par a:?ugff sr;?;:i_::;?dale v:t:e of € ‘zh.gfé'-em;t:iullvmpam up]lﬂ . »
| TR A 17, 4, "During the guarter & une, .the Comipany con thesaleofis and alang wit structures therean lncated at ellesley Rosd, Pune 411
| 2. forer el o . . 50,200/ : 001, for a total consideration of 2 35 B00.0 lakhs resulting into & galn of ¥ 31.510,1 lakhs (net of transaction costs and other incidental costs). These assets wers disclosed
3, FRATTETH WoA | fvardt / Forddl o v el el P, dacedoze g 2, 55 Assets Held for Sale a5 on 31° March, 2023, Tax expanse on this exceptional flem amounting 1o 6.821,01akhs Is Included in current tax expenses”
I o SRR P s A s e e e S i s e, e iy 5, The above is an extract of the detailed format of Quartery [ Annual Financial Resulls as required under Regulaton 33 of the SEBI (Listing Obligations and Distlosure
Begren ekt o 8 wferd N e e on S s T Ranuiremaonts) Regulations, 2016, The aforesald SAudited Finanaial Results will be uploaded on the Comparny's wobsile www. sudarsban, com and will aten be available
g an = e e A = o tha wabsites ol BSE Limited www.bseindia.com and The National Stock Exchange of India Limited www.nseindia.com for the benefitol shareholders and investons,
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